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SHRI SATISH AGARWAL:
no ghjection to thig suggestion.

1 have

SHRI N, G. RANGA (Andhry Pra-
desh): We cannot accept this sugges-
tion in view of the fact which has
been revealeq here, Insteaq of a
figure of Rs. one crore and eighty
lakhs or so, it wag put down here as
Rs 18 crores. We, in thig House,
should be able to know the enormity
of the mistakes which these civil ser-
vants and Minister are capable of
committing.
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INTRODUCTION OF MINISTERS

THE PRIME MINISTER (SHRI
MGCRARJI R. DESAI): Sir, I have the
pleasure in introducing to you and,
hrough you, to the House, my col-
Jeagues :

1. Shri Chand Ram, Minister of
State in charge of the Ministry of
Shipping and Transport,

2. Shri S. D. Patil, Minister of
State in the Ministry of Home
Affairs.

3. Shri Bhanu Pratap Singh, Mi-
nister of State in the Ministry of
Agriculture and Irrigation,

4. Shri Zulfiquarullah, Minister of
State in the Ministry of Finance.
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Refined Groundaut Oil (Regulation of
Refining and [Price) Control Order,
1977

THE MINISTER OF COMMERCE
AND CIVIL SUPPLIES AND CcO-
OPERATION (SHRI MOHAN DHA-
BIA): Sir, I beg to lay on the Table,
under sub-section (6) of section 3 of
the Essential Commodities Act, 1955,
a copy (in English and Hindi) of the
‘Ministry of Civil Supplies and Co-
operation Notification S.0. No. 602(E),
dated the 1st August, 1977, publishing
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the Refined Groundnut Qi] (Regula-
tion of Refining and price) Control
Order, 1977, [Placed in Library. See
No. LT-1086/77}.

I. Finance Accounts (1975-76) of
the Union Government.

II. Report (1976) on the Working

of the Deposit Insurance Corpo-
ration and related Paper.

II1. Report (1976-77) and Accounts
of the Delhi Financial Corpora-
tion and related Paper.

IV. Report (ending June 30, 1977) on
the Working of the Agriculfural
Refinance and Development Cor-

poration, Bombay and related
Paper. .

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE (SHRI
SATISH AGARWAL): Sir, I beg to
lay on the Table:

I. A copy (in English and Hindi)
of the Finance Accounts of the
Union Government for the  year
1973-76, under clause (1) of article
151 of the Constitution, [Placed in
Library. See No. LT-1032/77].

II. A copy (in English and Hindi)
of the Fifteenth Annual Report onn
the working of the Deposit Insur-
ance Corporation for the year end-
ed the 31st December, 1976, together
with the Audited Accounts, under
sub-section (2) of section 32 of the
Deposit Insurance Corporation Act,
1961. [Placed in Library. See No.
LT-1088/771.

III. A copy (in English and Hindi)
of the Tenth Annual Report and
Accounts of the Delhj Financial
Corporation for the year 1976-77,
together with the Auditors’ Report
on the Accounts, under sub-section
(3) of section 38 of the State Finan-
cial Corporations Act, 1951. [Placed
in Library. See No. LT-1089/77].

IV, A copy (in English and Hindi)
of the Fourteenth Annua] Report
on the working of the Agricultural
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Refinance and Development Corpo-
ration, Bombay, for the year ended
June 30, 1977, along with the
Accounts and the Auditors’ Report
thereon, under sub-section (2) of
section 32 of the Agricultural Refin-
ance and Development Corporation
Act, 1963. [Placed in Library, See
No, LT-1080/77].

“Notifications of the Ministry of Fio-
ance (Department of Revenue and
Banking)

SHRI SATISH AGARWAL: Sir, 1
beg to lay on the Table:

I. A copy each (in English and
Hindi) of the following Notifications
of the Ministry of Finance (Depart-
ment of Revenue and Banking),
under section 159 of the Customs
Act, 1962, together with Explanatory
Memoranda on the Notifications: —

(i) Notification G.S.R. Nos. 1125
to 1127, dated the 27th August, 1977,

(ii) Notification G.S.R. No. 603
(E), dated the 3rd September, 1977.

(ili) Notification G.S.R. No. 604
(E), dated the 5th September, 1977,

(iv) Notification G.S.R. No. 609
(E), dateq the 13th September, 1977,

(v) Notification G.S.R. Nos, 60,
616(E) to 618(E), dated the 24th
September, 1977,

(vi) Notification G.S.R. No. 646
(E), dated the 17th October, 1977.
[Placed in Library, See No. LT-
[1011/77 for (i) to (vi)].

SHRI SATISH AGARWAL: Sir, 1
also beg to lay on the table:

II. A copy each (in English and
Hindi) of the following Notifications
of the Ministry of Finance (Depart-
ment of Revenue and Banking) to-
gether with Explanatory Memoranda
thereon:—

(i) Notification G.S.R. No. 1008,
dated the 30th July, 1977.

(i1) Notification G.S.R. No. 1007,
dated the 30th July, 1977.
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(iii) Notafication G.S.R. No, 1100,
dated the 20th August, 1977.

(iv) Notification G.S.R. No. 608
(E), dated the 12th. September, 1977,
[Placed in Library. See No. LT-
1012/77 for (i) to (iv)].

Audited Accounts (1972-73 to 1975-76)
of the Marine Products Export Deve-
lopment Authority, Cochin ang relat.
ed Papers.

aiforsr @t Afoegfa o)
agmfeat dx@a § Tew  HwE (=0
FON FAITNGA) : v, & fafafa
99 §ET 9T 9T @Al §

(1) a1 sz s fasm
mifgrsvr mfufaaw, 1972 # grer
19 %1 ITUTT (4) & mea feafafaa
qal # qF-F T (WA qar 7y
q)— :

(1) 1972-73 % =4 & foq
T IR faata faswra
gifaweor,  wEA &
TEATAfET

(i1) 1973-74 & ad ¥ fay

Ll vwe fAafa

TEAFTE  AIEHI, R

F smdfaa @
(iii) 1974-75 =@ % fom
gyt oz frale faee
yrfa®<o, F=T & -

olifaa & .
(iv) 1975-76 Fi ¥ faw
s - gl g e e
U qifa, £ S

gitfers &/ )
(2) waz (1) # Sfewfag =
FT AT 9 X TIA 7 30 fawrem F
FIION F1 T AT e (ST qom
femr &)

[Placed in Library. See
No. LT-1085/77 far (1) (i) to (iv) and
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